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District Case No.

1 Central 25.10.2021 01.08.2023 645 No 1 61

20.08.201801.08.2023 1807 No 3 65

27.01.202002.08.2023 1283 Yes 3 63

08.03.201903.08.2023 1609 No 3 36

01.10.2021 04.08.2023 672 No 1 59

27.01.2021 04.08.2023 919 No 2 43

09.03.202205.08.2023 514 No 1 39

23.10.2021 05.08.2023 651 No 2 56

19.12.2020 07.08.2023 961 No 2 41

27.08.202008.08.2023 1076 No 2 40

13.02.2019 08.08.2023 1637 No 3 31

04.11.2022 08.08.2023 277 No 1 26

20.01.2022 18.08.2023 575 No 2 69

S.N
O

Name of Commercial 
Court

Date of 
Institution

Date of 
Disposal

No. of 
days 
between 
the date 
of 
instituti
on and 
disposal

Whethe
r Case 
Manage
ment 
Hearing 
done or 
not 
(Yes/No
)

No. of 
adjournme
nt granted

No. of 
days 
between 
the final 
hearing 
and 
Judgme
nt

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
4323/21

CS COMM-
971/2020

CS COMM-
175/2020

CS COMM-
2047/19

CS COMM-
3875/21

CS COMM-
298/21

CS COMM-
849/2022

CS COMM-
4275/2021

CS COMM-
1855/2020

CS COMM-
1218/2020

CS COMM-
2040/19

CS COMM-
2446/2022

CS COMM-
239/2022
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1 Central

18.11.2019 18.08.2023 1369 No 3 57

17.09.2019 18.08.2023 1431 Yes 3 36

23.09.2021 19.08.2023 695 No 1 30

24.09.2021 21.08.2023 696 Yes 2 68

18.03.202022.08.2023 1252 Yes 2 28

02.08.202122.08.2023 750 No 1 67

23.02.202223.08.2023 546 No 1 56

08.06.202223.08.2023 441 No 1 68

31.08.202024.08.2023 1088 No 2 50

17.12.2019 24.08.2023 1346 No 3 68

22.03.202225.08.2023 521 No 1 51

08.01.202028.08.2023 1328 No 3 67

13.12.2019 31.08.2023 1357 No 3 44

2 Central 25-09-2018 1778 NO 1 16

01-11-2021 654 NO 3 70

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
2680/2019

CS COMM-
1963/2019

CS COMM-
3532/21

CS COMM-
3595/2021

CS COMM-
891/2020

CS COMM-
2634/2021

CS COMM-
690/2022

CS COMM-
1545/22

CS COMM-
1242/2020

CS COMM-
2951/19

CS COMM-
914/2022

CS COMM-
55/2020

CS COMM-
2917/19

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP 
(COMM.)/107/20
23

08-08-
2023

OMP 
(COMM.)/77/202
1

19-08-
2023
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2 Central

CS (COMM)/1392/202115-04-2021 854 YES 1 21

CS (COMM)/4269/202123-10-2021 05-08-2023 670 YES 1 23

3 Central 03-02-2022 YES ONE

YES NIL

26-11-2018 YES NIL

11-04-2023 NIL

01-11-2022 NIL ONE DAY

13-05-2022 NIL

4 Central 03-02-2022 YES ONE

YES NIL

26-11-2018 YES NIL

11-04-2023 NIL

01-11-2022 NIL ONE DAY

13-05-2022 NIL

5 Central NIL

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

19-08-
2023

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS (COMM)-
413/2022

01-08-
2023

544 
DAYS

3
DAYS

CS 
(COMM)414/202

104-02-
2021

04-08-
2023

911
DAYS

3
DAYS

CS 
(COMM)452/201

8

16-08-
2023

1724
DAYS

11
DAYS

OMP 
(COMM.)51/2023

10-08-
2023

121
DAYS

NO 
OBJECTI
ON U/S 
34 OF 

ARBITRA
TION 
ACT

3 
DAYS

OMP 
(COMM.)163/202

2

01-08-
2023

273
DAYS

NO 
OBJECTI
ON U/S 
34 OF 

ARBITRA
TION 
ACT

OMP 
(COMM.)64/2022

11-08-
2023

485
DAYS

NO 
OBJECTI
ON U/S 
34 OF 

ARBITRA
TION 
ACT

10
DAYS

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS (COMM)-
413/2022

01-08-
2023

544 
DAYS

3
DAYS

CS 
(COMM)414/202

104-02-
2021

04-08-
2023

911
DAYS

3
DAYS

CS 
(COMM)452/201

8

16-08-
2023

1724
DAYS

11
DAYS

OMP 
(COMM.)51/2023

10-08-
2023

121
DAYS

NO 
OBJECTI
ON U/S 
34 OF 

ARBITRA
TION 
ACT

3 
DAYS

OMP 
(COMM.)163/202

2

01-08-
2023

273
DAYS

NO 
OBJECTI
ON U/S 
34 OF 

ARBITRA
TION 
ACT

OMP 
(COMM.)64/2022

11-08-
2023

485
DAYS

NO 
OBJECTI
ON U/S 
34 OF 

ARBITRA
TION 
ACT

10
DAYS

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05
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6 Central NIL

7 Central NIL

8 Central NIL

9 Central NIL

10 Central NIL

11 Central NIL

12 Central NIL

13 Central NIL

14 West NIL

15 West NIL

16 West NIL

17 West NIL

18 West NIL

19 West NIL

SH. SANJAY KUMAR 
AGGARWAL, DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJEEV KUARM 
SINGH, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SH. DINESH BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)
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20 New Delhi NIL

21 New Delhi NIL

22 New Delhi NIL

23 South NIL

24 South NIL

25 SH. SANDEEP YADAV South NIL

26 South NIL

27 South-East 17/01/23 17/08/23 212 -- -- 7

07/10/22 19/08/23 316 -- -- 2

07/01/23 24/08/23 229 -- -- 1

02/08/22 25/08/23 388 -- -- 6

07/10/22 28/08/23 325 -- -- 7

18/02/22 31/08/23 559 -- -- 0

28 South-EastCS (COMM)/285/202020/10/20 21/08/23 1035 NO N/A 2

CS (COMM)/617/202209/06/22 21/08/23 438 NO N/A 1

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

SH. PREM KUMAR 
BHARTWAL, DISTRICT 
JUDGE 
(COMMERCIAL)-01

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-02

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)

SH. LAL SINGH, 
DISTRICT JUDGE

CS 
(COMM)/62/202

3

CS 
(COMM)/999/20

22

CS 
(COMM)/25/202

3

CS 
(COMM)/761/20

22

CS 
(COMM)/998/20

22

CS 
(COMM)/226/20

22

MS. NEELAM SINGH, 
DISSTRICT JUDGE



Three Adjournment

Page 6

28 South-East

CS (COMM)/594/202207/06/22 23/08/23 442 NO N/A 1

CS (COMM)/896/202205/09/22 23/08/23 352 NO 3 N/A

CS (COMM)/15/202006/01/20 24/08/23 1326 NO N/A 10

CS (COMM)/766/202204/08/22 25/08/23 386 NO N/A 15

CS(COMM)/959/202223/09/22 22/08/23 333 NO N/A 4

CS (COMM)/976/202228/09/22 26/08/23 332 NO N/A 8

CS (COMM)/281/202323/03/23 26/08/23 156 NO N/A 8

CS (COMM)/612/202115/12/21 23/08/23 616 NO N/A 1

CS (COMM)/690/202218/07/22 24/08/23 402 NO N/A 10

29 SH. AJAY KUMAR JAIN South-East NIL

30 South-East 11/01/23 Err:522 NO 3 1

03/12/21 Err:522 NO 3 1

26/10/21 Err:522 NO 3 1

31 SH. BHUPESH KUMAR South-East NIL

32 MS NIRJA BHATIA South-East CS DJ/30/2019 Err:522 NO 3 1

MS. NEELAM SINGH, 
DISSTRICT JUDGE

MS. ANU GROVER 
BALIGA

CS 
(COMM)/45/202

3

M/S AVS 
INFOMEDI

A Vs M/S 
INFFINIRY 
SYSTEM.IN

CS 
(COMM)/609/20

21

PUNJAB 
AND SIND 
BANK Vs 

SHOBHAN
A JADHAV

CS 
(COMM)/477/20

21

IMPEX 
SERVICES 
INDIA PVT 

LTD Vs 
SABJAN 
ABDUL 

MANNAN

KINGS 
SAFETYWE
AR (INDIA) 
PVT LTD Vs 

M/S SAI 
KRITI 

SYSTEM

10/01/201
9
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32 MS NIRJA BHATIA South-East

CS DJ/85/2020 24/01/20 Err:522 NO 3 1

CS DJ/71/2022 03/02/22 Err:522 NO 3 1

EX/214/2021 24/03/21 Err:522 NO 3 1

29/04/23 Err:522 NO 3 1

17/05/23 Err:522 NO 3 1

EX/34/2021 13/01/21 Err:522 NO 3 1

06/07/23 Err:522 NO 3 1

33 South-East NIL

34 East 15-09-2020 1155 YES NIL 45

26-10-2021 632 YES NIL 57

26-10-2021 632 YES NIL 57

04-07-2022 368 YES NIL 47

35 East NIL

36 North-East 1434 NO ------- 2

PV 
CINEMAS 

(COUNTER 
CLAIM) Vs 

ONW 97 
COMMUNI
CATIONS 

LTD

RAJIV 
KHANNA 

Vs M/S TSG 
INTERNATI

ONAL 
MARKETIN
G PVT LTD

M/S RAJ 
KISHAN 

AND CO Vs 
ENGINEER

ING 
PROJECRT

S INDIA 
LIMITED

OMP (I) 
(COMM)/45/202

3

M/S ADINO 
TECHNOLO

GIES Vs 
RAJDARBA
R REALTY 
CREATION
S PRIVATE 
LIMITED

EXECUTION 
(COMM)/281/20

23

HDFC 
BANK LTD 

Vs 
RAMCHAN

DRA 
MANDALDHANI 

LOANS 
AND 

SERVICES 
LTD Vs SAI 

BABA 
OVERSEAS

EXECUTION 
(COMM)/359/20

23

STERLING 
ORNAMEN
TS PVT LTD 

Vs SAAD 
TRADING 

COSH. RAJESH KUMAR 
SINGH

SH. SANJAY SHARMA-I, 
DISTRICT JUDGE 
(COMMERCIAL)

CS COMM.NO. 
171/2020

15-07-
2023

CS 
COMM.NO.190/2

021

22-07-
2023

CS COMM.NO. 
191/2021

22-07-
2023

CS 
COMM.NO.192/2

022

07-07-
2023

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)-
106/2019

18.09.201922.08.20
23
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36 North-East

02.05.2022 486 NO ------- 6

350 NO ------- 6

CS(COMM)-131/202219.11.2022 16.08.2023 270 NO ------- 13

37 NIL

38 NIL

39 NIL

40 SH. REETESH SINGH NIL

41 North-West NIL

42 SH.VINOD YADAV North-West NIL

43 North NIL

44 31.07.2019 1472 NO NIL NIL

01.10.2019 1418 YES NIL NIL

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)-
35/2022

31.08.202
3

CS(COMM)-
105/2022

15.09.202
2

31.08.20
23

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL)-01

Shahdara

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

Shahdara

SH. AJAY KUMAR JAIN, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Shahdara

Shahdara

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

OMP COMM. 
28/2019

11.08.202
3

CS COMM. 
164/2019

19.08.202
3
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44

17.09.2023 336 YES NIL NIL

13.07.2023 42 NO NIL NIL

01.12.2021 633 YES NIL NIL

45 05/05/2022 241 8 13

08/06/2023 55 2 14

10/08/2021 722 14 22

08/06/2022 420 14 14

29/05/2019 1531 14 20

29/07/2021 740 11 28

02/08/2021 738 17 26

46 NIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

CS COMM. 
443/2022

19.08.202
3

OMP COMM. 
47/2023

24.08.202
3

CS COMM. 
325/2021

26.08.202
3

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH 
WEST

CS 
(COMM)/209/20

22

01/08/20
23

OMP 
(COMM)/50/202

3

02/08/20
23

CS 
(COMM)/167/20

21

02/08/20
23

EX 
(COMM)/50/202

2

02/08/20
23

CS 
(COMM)/81/2019

07/08/20
23

CS 
(COMM)/158/20

21

08/08/20
23

CS 
(COMM)/165/20

21

10/08/20
23

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH 
WEST
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